52 Written Answers to [RAJYA SABHA] Unstarred Questions

Progress on environmental sustainability

2306. SHRI AJAY SANCHETI: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state :

(a) whether the focus of the ongoing Twelfth Five Year Plan is on ‘environmental
sustainability’,if so, the details thercof; and

(b) the details of progress made in this direction during the first two years of the
Twelfth Five Year Plan ?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) The focus of
the Twelfth Five Year Plan is on faster, more inclusive and sustainable growth. The
Plan recognizes that no development process can afford to neglect the environmental
consequences of economic activity, or allow unsustainable deletion and deterioration
of natural resources. It has identified twelve focus areas in this direction, namely
(1) energy efficiency in industry, (ii) use of advanced coal technology, (iii) technology
improvement in iron and steel industry, (iv) technology improvement in cement
industry,(v) fuel efficiency improvement in motor vehicles, (vi) urban public and non-
motorized transport, (vii) labeling of super-efficient equipment,(viii) adoption of green
building codes,(ix) national wind energy mission,(x) national solar mission, (xi) efficiency
improvement of freight transport and (xii) stock improvement of forest and tree cover.

The targets set out for environmental sustainability are (i) increase green cover by
one million hectare every year during the Plan period; (ii) add 30,000 MW of renewable
energy capacity in the Plan period and (iii) reduce emission intensity of Gross Domestic
Product (GDP) in line with the target of 20 per cent to 25 per cent reduction by 2020
over 2005 levels.

(b) During the first two years of the Plan, the annual Plan outlay of this Ministry
was ¥ 2,430/- crore each year. However, this Ministry’s allocation was reduced to
% 1,800/- crore in 2012-13 at Revised Estimates (RE) stage and to ¥ 1,850/- crore in
2013-14. Against these revised allocations, actual expenditure incurred was X 1,636.17
crore or 90.90% in 2012-13 and % 1,811.34 crore or 97.91% in 2013-14 Physical progress
in the first two years was broadly commensurate with the financial allocations across
the respective Plan Schemes/Programmes.

Multi-lateral efforts on sustainable development

2307. SHRI AJAY SANCHETI: Will the Minister of ENVIRONMENT, FORESTS
AND CLIMATE CHANGE be pleased to state :

(a) whether multi-lateral efforts on sustainable development and climate change have
led to several positive outcomes, if so, the details thereof;, and
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(b) in what manner India has been benefited by these outcomes ?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) and (b) The most
significant outcomes of the United Nations Conference on Sustainable Development, also
known as Rio+20, held in June, 2012, from the point of view of the developing countries
including India, have been the restoration of the centrality of equity and the principle
of common but differentiated responsibility in the global environmental discourse;
placing poverty eradication at the centre of the global development agenda; providing
the required domestic policy space to the countries on green economy; and launching of
process / mechanism relating to development of Sustainable Development Goals (SDGs)
and developing financing strategy for sustainable development. Subsequently, India has
been actively participating in the meetings of the Open Working Group on Sustainable
Development Goals and Inter-Governmental Committee of Experts on Sustainable

Development Financing with a view to protecting our interests in these negotiations.

As regards climate change negotiations, in the Conference of Parties held in Durban
in 2011, it was decided by countries to negotiate a new agreement by 2015 under the
Ad-hoc Working Group on Durban Platform for Enhanced Action which would come into
force from 2020. In the Doha Climate Change Conference held in 2012, amendments
were carried out to the Kyoto Protocol making the second commitment period of emission
reduction by Kyoto Protocol parties effective immediately beginning January 1, 2013,
In Warsaw, in 2013, an important decision on an International Mechanism on Loss and
Damage to help vulnerable developing countries cope with severe climate change impacts
was taken, which will have a positive impact on developing countries including India.
India has been able to protect its interests in these negotiations.

Forest land for developmental projects

2308. SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state :

(a) whether Indian forests have lost 2.79 lakh hectare forest arca for various
development projects;

(b) if so, the details of forest land lost in such projects, State-wise;
(¢) how much afforestation has been done in the various parts of the country; and

(d) what is the corporate social responsibility of the corporate houses executing
those projects in this regard?



